OFFICE QF L PRINCIPAL DISTRICT & SESSIQNS JUDGE; NEW DELHI
DI ICT; PATIALA HOUSE COURTS: NEW DEILHI

ORDER
In super-session of carlier order No. 11698-11737/Admn./Pr.D&SINDIVPHC/2024 dated

05.11.2024, the [ollowing officials are hereby designated as Nodal Officer and Link Nodal Officer

for RI' Cell of New Delhi District, Patiala House Courts, New Delhi, with immediate effeci:-

s Name Present place of Posting Designated as
No. 7
1 Sh. Vijay Kumar SJA/Branch Incharge, Nodal Officer
RT1 Cell
2 M. Sheela Madhuosudanan SIABranch Incharge, I ink Nodal Officer

Administration Branch

(ANJU BAJA] CHANDNA}

Pr. District & Sessions Judge {NDBD)
Patiala House Courts, New Delhi

No. {19 - ! O!kgms:'NI)D![’ll(ZIZOIQS Daed: 0 t 243 {‘LU%/

Copy forwarded for information/necessary action to:-

1. The Worthy Registrar General, Hon'ble High Court of Delhi, New Delhi.

2. The Ld. Principal Disurict & Sessions Judge (Hys), Tis Hazari Courts, Delhi.

3. The Ld Principal District & Sessions Judge(s), Fast, North, South, Wesl, Shahdara, North 1'ast,North West, South-
fast, Sowth-West, Rouse Avenue, Delhi.

4. I'he First Appellate Authority & Link Appellate Awthority (ITT), NDD, PHC, NB.

A, The Transparency Officer (RET), NIDID, PHC, NID. .

. The Secretary, Administrative Reforms Repariment, Gove. of NCT of Dethi. 7 1L.evel, C-wing, Deliti Secretariat, 1.1,
I state, New Delht

4. e Branch Incharge, Computer Branck, Patiala House Court, New Deihi w upload the same on official website.

A The A.O(NADOMWranch Inchargels), New Delhi District, Patiala House Court, New Delhi.

Wﬂfﬁcv of the undersigned.
site Comminee (Hindi & English), Tis Hazari Counts, Delhi.

11, The Branch Incharge, Caretaking Branch, New [elhi District, Patiala House Court, New Delhi with ditection 1o
display the same on the Notice Roard.

12. The dealing official, R&J Branch, New Delhi District, Patiala Douse Count, New Delhi o upload the same on
LAYTFRS portal.

Pr. District & Sessions judge (NDD)
Patiala House Courts, New Delhi




